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Seeds (Control) Order, 1983 have no provisions for compensation to farmers for

seed failure.

The Seeds Bill, 2004 has provisions for compensation to farmers in case of

non-performance of seeds under given conditions.
Effect of weak monsoon

1405, SHRI RAM JETHMALANL Will the Minister of AGRICULTURE be
pleased to state:

{a) whether 1t is a fact that Government has prepared a contingency plan
for providing relief to 16 per cent area of Kharif sowing area by assessing the

effect of weak monsoon on the kharifl crop in the country;
(b) if so, the details thereof;, and

{c) the details of the amount which has been decided to be provided as

relief to the farmers of different areas under this scheme?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI
HARISH RAWAT): (a) and (b) Contingency Plans for 343 districts spread across
19 States (Andhra Pradesh-22, Assam-17, Maharashtra-33, Kamataka-29, Odisha-30,
Kerala-14, Gujarat-25, Haryana-19, Punjab-19, Rajasthan-30, Tamil Nadu-31, Madhya
Pradesh-23, Uttar Pradesh-10, West Bengal-18, Bihar-3, Himachal Pradesh-1,
Chhattishgarh-6, Tharkhand-1 and Jammu and Kashmir-12) have been prepared and
uploaded in the DAC Website hitp://agricoop.nic.in/Acp.htm. States have been
advised to prepare location specific alternatives based on these Plans in
consultation with respective State Agricultural Universities and arranging seeds of

alternate crops/varieties to implement such plans.

{c) State Governments initiate necessary relief measures in wake of natural
calamities including drought from State Disaster Response Fund (SDRF) which is
readily available with every State. State-wise and year-wise (2010-15) allocation of
funds under SDRT is given in Statement (See below). Government of India
supplements efforts of State Government by providing requisite {inancial and logistic
support. Additional financial assistance, over and above SDRF, is also provided from

National Disaster Response Fund (NDRF) for natural calamities of severe nature.

Besides, in view of deficient rainfall situation in different parts of the country,
decisions have also been taken for implementation of Diesel Subsidy Scheme,
enhancement of subsidy on seeds, channelizing funds available under various
flagship schemes for drought relief activities, up-scaling Central Sector Scheme on

feed and fodder, allocation of additional power from central pool to States etc.

TOriginal notice of the Question was received in Hindi.



Statement

State Disaster Relief Fund 2010-15

(Centre's and States’ Share)

(Rs. crore)
Central Share State Share

Sl No. State 2010-11 2011-12 2012-13 2013-14 201415 Total 2010-11 2011-12 2012-13 2013-14 2014-15 Total

2010-15 2010-15
1 2 3 4 5 6 7 8 9 10 11 12 13 14
1 Andhra Pradesh 38163 40071 42074 44178 46387 210873 12721 13357 14025 14726 15462 70291
2 Arunachal Pradesh 3307 3472 3646 3829 4020 18274 367 38 40 425 447 2030
3 Assam 23739 24926 26173 2748 28856 131176 2638 2770 2908 3053 3206 14575
4. Bihar 25087 26341 27658 29041 30493 138620 8362 8780 9219 9680 10164 46205
S. Chhattiagarh 11349 11917 12512 13138 13795 62711 3783 3972 4171 4379 4598 20903
6. Goa 222 233 245 257 270 1227 074 0.78 082 0.86 090 410
7. Gujarat 37659 39542 41519 43595 45775 208090 12553 13181 13840 14532 15258 69364
g Haryana 14468 15191 15951 16748 17586 79944 4822 5064 5317 5583 3862 26648
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Himachal Pradesh 11768

Jammu and Kashmir 15521

Jharkhand 19459
Kamnataka 12072
Kerala 98.31

Madhya Pradesh 29456

Maharashtra 33202
Manipur 6.50
Meghalaya 13.19
Mizoram 770
Nagaland 447
Orissa 29369
Punjab 16719

Rajasthan 450.50

12357

16297

20432

126,76

10322

30929

34862

6.82

13.84

8.08

470

30837

17555

47302

12975

171.12

21453

133.10

108.38

324776

366.05

716

14.54
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1 2 3 4 5 6 7 8 9 10 11 12 13 14
23. Sikkim 2048 2150 2257 2370 2489 113.14 227 239 251 263 276 1256
24, Tamil Nadu 22014 23115 24271 25484 26759 121643 7338 7705 8090 84.95 8019 40547
25, Tripura 1738 1825 19.16 2012 2112 96.03 193 203 213 223 235 1067
26, Uttar Pradesh 28004 303350 31867 33460 35133 159714 9635 10116 10622 11153 11711 53237
27 Uttarakhand 10589 111.1¢ 11675 12259 12872 58514 1177 1235 1297 13.62 1430 6501
28, West Bengal 22862 24005 25205 26465 27788 126325 7621 3002 8402 38.22 9635 42110
Torar : 467782 491170 515729 541517 568595 2584793 139948 146948 154293 162005 1701.06 7733.00
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